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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

Original Application No. 353/2023

In the matter of:

Varun Gulati ...Applicant
Versus
Govt. of NCT of Delhi & Ors. ...Respondents
NDOH: 29.11.2023
INDEX
S.L. No. Particulars Page No.

1. | Action taken report on behalf of the Joint
Committee and Delhi Pollution Control

Committee with respect to order dated
04.10.2023.

o

2. Annexure -1

Copy inspection report alongwith
photographs.

Filed by

(Satender Kumar)
Sr. Environmental Engineer

Dated: ’dj‘ November, 2023

Place:



107

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
Original Application No. 353/2023

In the matter of:

Varun Gulati ...Applicant

Versus

Govt. of NCT of Delhi & Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
04.10.2023.

IT IS MOST RESPECTFULLY SHOWETH:

. That, this matter was taken up by this Hon'ble Tribunal on 23.05.2023 and was
pleased to direct the “Monitoring Committee” appointed by Hon’ble Supreme
Court may look into the matter in coordination with other concerned authorities,
including the CPCB and DPCC. The report may mention consent status,
compliance status with reference to disposal of effluents into drain and its
quality, location of these units in non-conforming area against operation of
dyeing factories operating without the consent/NOC/permission in Bindapur,

Matiala, Ranhola, Khyala, Meethapur, Badarpur, Mukundpur and Kirar, Delhi.

. That geo-tagged location/premises mentioned in the said OA are 71 nos.
including 18 no. of respondent addresses. Out of 71 locations/premises, 350
locations/premises had already been inspected till 03.10.2023 and the details of

these 50 locations are as follows :

Locations/premises found outside NCT of Delhi : 0l nos
Locations/premises found locked : 11 nos.
Locations/ premises found as residential/no dyeing activity : 27 nos

Locations/premises(Dyeing activity) sealed/electricity disconnected : 11 nos

TOTAL ; Sﬁ ' ¢ 50 nos
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3. That in compliance with the order dated

: 23.05.2023 pass is '
Tribunal, DPCC fi passed by this Hon'ble

. report through email on 03.10.2023 which is
available on the records of this Hon'ble Tribunal.

led the status

4. That, this Hon'ble Tribunal considered the report on 04.10.2023 and directed to

file fresh complete action taken report i.e. in respect of 21 leftover premises

and inspection of 11 nos. of locked premises (Total : 21+11=32 nos.)

S. That out of these 32 remaining premises/locations, 16 co-ordinates/premises in
Meethapur, Molarband, Lal Kuan Badarpur and Khyala area have been
inspected and the details are as follows :
| SI. | Owner address/ Location | Action Taken/Remarks
“ No.
| 1 [282935N 771906 E (| No Jeans Dyeing activity was observed at

28 493056, 77.318333) | this location by the joint team. Premises

found being used for residence purpose.
2 1 282935N 771907 E (|No Jeans Dyeing activity was observed at
i 28 493056, 77.318611) | this location by the joint team. Premises

\ found being used for residence purpose.
3 |282940N 7719 06E (|Jeans dyeing & Washing Machines were |
28 494444,77.318333) | found by the joint team hence this unit was :

‘ effectively sealed by the joint team.
|

4 128 490193, 77.319495 Jeans dyeing & Washing Machines were

| found by the joint team hence this unit was
‘ effectively sealed by the joint team.
s ] 28 4908235, 77.3209046 | Jeans dyeing & Washing Machines were '

found by the joint team hence this unit was

effectively sealed by the joint team.
6 28°39'14.5"N Unit found sealed.
77°05'35.5"
7 28°39°15.1”N Unit found sealed
77°05°35.3”
8 [28°39'10.7"N Unit found sealed
77°05'36.6"

W
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28°39'10.2"N :
77005,37.4"N Unit found sealed

10 Resbbn&ent no0.25 - M/s
Garment Sansar

R E—

Premises is used for residential purpose.

\ 7A, Lal Kuan,

| \Badarpur,

. Delhi-110044 | ]
\ 11 JiDinesh, -I\Toﬁf—éiﬁgzaivi{y observed. Activity of
\. \}({iﬁ;zc(i:\:v;}r:,li f/?rNagar light Engineering work (manufacturing of
\ ' Extension, Delhi- speaker) is being carried out.
. |110018. I — -
| 12 | Surinder, Unit found sealed.

H.No. RZ-138, Ravi
Nagar
Extension, Delhi-
110018. ]
Sudhir Yadav, No Dyeing activity observed. Premises
IF)l- 4, st Floor and 2nd being used for Bank ATM, Shops and
oor,
Dhrampuri, Delhi- carpentry dry wood work.
110018. ‘
Dharamveer, W
‘, H. No.RZ-162, Ravi
Nagar
Extension, Delhi-
Teot8.
15 | Sanjay Yadav Residential purpose
| RZ-148, 2nd Floor,
Rooftop
‘ Ravi Nagar Extension,
i | Delhil110018. o
‘r 16 | Denim Care, Address not traceable.
'RZ-161, 2nd Floor, Ravi
, ' Nagar Extension, Vishnu
? Garden, Near Park
‘ Hospital,
; Khyala, Delhi-110018. -
} 17 | M/s Shree Jee Dyings This address is not traceable
B-533, Bindapur, Uttam
' Nagar, Delhi-110059
18 | M/s Shiv Laxmi Wash This address is not traceable
WZ-2A, Bindapur,
Uttam Nagar, |
| Delhi-110059 - |
19 | M/s Agniwas This address is not traceable i
i

RZ-324, G/F, Bindapur,
Uttam Nagar,

| | Delhi-110059 % L
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M/s C&F Indi -
ia U
Processor, C-1/18A Equipments related to jeans dyeing were

Ram i
a Park, Uttam sealed which was being used for dyeing |
purposes by the team. {

Matiala Village%’Uttam No Jeans Dyeing Unit found operational at
Nagar, Delhi-110059

Nagar, Delhi-110059

this location. This address is being used for |

residential purposes 1

. e e
M/s S.S. Dyeing, 91- No Jeans Dyeing Unit found operational at

Matiala Village, Utt
ge, Uttam | 4. | ocation. Plot is being used for |

Nagar, Delhi-110059 ‘
cardboard manufacturing activity, weldingi

orks and stitching work

woksadsicing vt

1t as well as photographs with respect to above

Copy of the joint inspection repo
are enclosed herewith as ANN EXURE-1 (Colly).

6. All the above units are located in non-confirming area and DPCC does not grant

consent to such units.

s of remaining ten units is under process and will be completed within

7. The report
'ble NGT and a short date

one week time and the same shall be filed before Hon

is requested to file the ATR for the remaining 10 premises/locations.

8. It is therefore requested that the present action taken report may kindly be taken
on record.

/
(Satender Kumar)

Sr. Environmental Engineer

Delhi
Dated ﬁNovember, 2023
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.- 17-11-
JOINT INSPECTION REPORT IN OA NO- 353/2023 DATE

2023

S.NT " Locations

282935N 771906 E
(28.493056, 77.318333)

W

Joint Inspection Findings

| No jeans dyeing activity was observed at this location by the joint team. This |

property is used for residential purpose.

282935N771907E
' (28.493056, 77.318611)

|

No jeans dyeing activity was observed at this location by the joint team. This
property is a vacant hall.

282940N 771906 E
(28.494444 | 77.318333)

Jeans Dyeing & Washing Machines were found at this location by the joint
team hence this unit was effectively sealed by the officials of Revenue
department in presence of joint team.

11.

28.490193, 77.319495

Jeans Dyeing & Washing Machines were found at this location by the joint
team hence this unit was effectively sealed by the officials of Revenue
department in presence of joint team.

12.

f 28.4908235, 77.3209046
|

Jeans Dyeing & Washing Machines were found at this location by the joint
team hence this unit was effectively sealed by the officials of Revenue
department in presence of joint team.
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dpcc.cmc2 2new <dpcc.cme2.new@gmail.com>
To: CMC 3 <teamcmc3dpcc@gmail.com>, CMC-7 <teamcmc7dpcc@gmail.com>

Respected sir,
Please see the trailing mail.

Regards,

[Quoted text hidden)

dpcc.cmc2 2new <dpcc.cmc2.new@gmail.com>
To: CMC 3 <teamcmc3dpcc@gmail.com>, CMC-7 <teamcmc/dpcc@gmail.com>

Respected sir,

PFA

Tue, Nov 28, 2023 at 1:07 PM

Tue, Nov 28, 2023 at 5:08 PM



As req.uested. @ 1 1 3
Regards,

CMC-lI

[Quoted text hidden]

) JOINT INSPECTION REPORT 17.11.2023 (2).docx
15K
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A block, Block A, Vishwakarma Colony, Pul Pehlad Pur, New Delhi, A 42, near mcd school New Delhi, Chungi No 1, Block A, Lal Kuan, New
Delhi 110044, India Delhi, Delhi 110044, India

Latitude Longitude Latitude Long»‘.ud#_ .
28.50120351° 77.28645927° 28.4984128° 77.28495752

Local 05:26:44 PM Altitude 224 m Local 04:44:13 PM
GMT 11:56:42 AM Tuesday, 21.11.2023 GMT 11:14:13 AM

S &

uan, New A 42, near mcd schaal New Delhi, Chungi No 1, Block A, Lal Kuan, New
Delhi, Delhi 110044, India

A 42, near mcd school New Delhi, Chungi No‘l, Block A, Lal K
Delhi, Delhi 110044, India

Latinude Longitude Latitude
2849841258° 77.284907°

Local 044431 PM Altitude 226 m

GMT 11:14:31 AM Tuesday. 21.11.2023

Longitude
28.49841258° 77.284907°
Local 04:44:31 PM Altitude 226 m
OMIT 11.14:31 AM Tuesday, 21.11 202
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JOINT INSPECTION REPORT IN OA NO- 353/2023 DATE:- 28-11-2023

Inspection Findings

Respondent

| address |
. | M/s Shree Jee Dyings
| ' B-533, Bindapur, Uttam

' Nagar,
1 Delhi-110059

'S.No

This address is not traceable

This address is not traceable

WZ-2A, Bindapur,
Uttam Nagar,
| Delhi-110059

| J

2 z ‘M/s Shiv Laxmi Wash
|
l
|

This address is not traceable

M/s Agniwas
RZ-324, G/F, Bindapur,
Uttam Nagar,
Delhi-110059

4, | M/s C&F India Equipments related to jeans dyeing were sealed which was being used for
Processor, C-1/18A, dyeing purposes by the team
Rama Park, Uttam

Nagar, Delhi-110059

5. 1 M/s‘S.S. [?yeing, 45- As per local inquiry this address is traced, no Jeans Dyeing Unit found
| Matiala Village, Uttam operational at this location. This address is being used for residential purposes.

| Nagar, Delhi-110059

|

| ‘

/6. | M/sS.S. Dyeing, 91-

| | Matiala Village, Uttam
f | Nagar, Delhi-110059 activity, welding works and stitching work .

As per local inquiry this address is traced, no Jeans Dyeing Unit found
operational at this location. Plot is being used for cardboard manufacturing

| |
|
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JOINT INSPECTION REPORT dated 24-11-2023

- OAN0-353/2023
or the Respondent(s) NO. 19 & 20

5-“9;_?8?5@5@&?@.&.‘“0- | Address " Joint Inspection findings
1 18. M/S S.S. DYEING 45—Mal'iala As per local inquiry this address is
Village Uttam traced. no Jeans Dying Unit found |
Nagar, Delhi— | operational at this location. This address |
59 is being used for residence purpose at |
I the time of inspection.
2 20. M/S ANKIT DYEING 91- Matiala As per local inquiry this address is
Village Uttam traced, no Jeans Dying Unit found |
; Nagar, Delhi— | operational at this location. Plot is'being ‘
| 59 Used for cardboard manufacturing
i activity, welding Works and stitching |
L work.
2u/n/23 w
oM [1]23 "
[T/ Vr2— i
frwny RomA= JEE, PPC
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1, Matiala Extension, Matiala,
Delhi, 110059, Indi

1a
Latitude

: Longitude
28.610329999999998° 77.04722166666667°
Local 01:43:50 PM

Altitude 221 meters
GMT 08:13:50 AM

Friday, 24,11,2023
GMT 07:34:37 AM

Friday, 24.11.2023
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GPS Map

(Camaera Lite

61/92, Sanjay Enclave, Bindapur, New Delhi, Delhi, 110059, Inclia

"”Illuj(. )Ll
286097100000000() 3¢ 77 0484666666666 7°
Local Oy , aAbibiela ¥

GMT 0754 37 PM .}',
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tion
Taken Repor dated 24,11.2023.

At Tahen R g 1
T

Sr. Name and Address Remarks
No.
\\\¥ —
1 Dinesh, Mfg. of speaker at G.F. No dyeing activity observed
RZ-7C, G.F. Near
Gurudwara, Ravi Nagar
Extension, Delhi-110018.
e —n
2 Surinder, 1 Unit found sealed.
H.No. RZ-138, Ravi Nagar : "
Extension, Delhi-110018. | 28°39'14.5"N 77°05'35.5"E
i 28°39'15.1""N 77°05'35.3"E
E Sudhir Yadav, 28°39'10.7"N 77°05'36.6" E
D-4. 1st Floor and 2nd Floor,
' Dhrampuri, Delhi-110018. 28°39'10.2""N 77°05'37.4"E
| 1 staircase found sealed. G.Floor used as shop and commercial
purpose. Light engineering work found. Mfg. Of cardboard

1 plywood activity found. No dyeing activity observed.

f 1 no. Borewell found and dismantled.

4 | Dharamveer, Unit found already sealed.

' H.No.RZ-162, Ravi Nagar
| Extension, Delhi-110018.
!
‘ l
[3 ’ Sanjay Yadav 1* floor used as residential purpose and above floor found sealed.
RZ-148, 2nd Floor, Rooftop
| Ravi Nagar Extension,
| Delhi110018.

6 | Ram Preet, To be covered. ‘
' Kh. No. 48/3/3, Khyala ;
| Village, Delhi-1100138. |

7 | Naru Mishra, To be covered. l
1 WZ-150, G.F, Khyala ;
' Village, Delhi-110018. f
‘ |

| l |

—

\
| Denim Care,

RZ-161, 2nd Floor, Ravi
Nagar Fxtension, Vishnu

Garden, Near Park Hospital,

Khyala, Delhi-110018

Address not traceable.

I ' —
|
|
;
|



